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Present for the Appellant: Sh. Naveen Bindal, Advocate 

Present for the Respondent: Sh. Raman Mittal, Authorized Representative 

 

CORAM: 

HON’BLE Sh. S. S. GARG, MEMBER (JUDICIAL) 
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O R D E R 

 The appeal is allowed. For order, see order of date passed in 

Excise Appeal No. 60074 of 2017.  
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